OPEN COURT

CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHARAD BENCH : ALLAHARAD

ORIGINAL APPLICATION NO.335 of 2005
Allahabad, this the 18th day of July, 2007

Hon'ble Mr. K.8. Menon, Member-A

Mohd. Sabbir, aged about 23 years,
Son of Late Shri Hussain Bux
Resident of 19 Outside Sainyer gate,

Jhanasi .
-Applicant.
(By Advocate : Shri R.K. sigaﬁ)
Yersus
88 Union of India through General Manager, North

Central Railway, Allahabad.

2. Divisional Railway Manager, North Central Railway,
 Jhansi. '

-.Respondents.
(By Advocate : Shri @. Chaudhary) ;

ORDER

As per order dated 28;8.2006, the respondents’ counsel
requested to plabe on record the copy of the rejection
oxder referred in Para 13 of the counter affidavit. Counsel
for the respondents has submitted supplementary counter, in
which the order of rejegtion ks passed by the D.RM., N.C.

Railway, Jhanasi, has been Placed on <record, which is
Annexure-CA-3.

2 Counsel for the applicant, however, submitted that the
matter has to be decided by General Manager, ¥.c. Railway,
who is competent authority and it is also been observed the
representation of the applicant has not been forwarded to
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‘N.c, Railway, as evident from the rejection

*3 'l‘he raspondent §o.2 is directed to forward the
}epresentaﬁipn F" the_ appiicant cated :28.11.1997 o i

3 General H«mager 'N.’C. Railway. AT this point learneqd

, Sk the copy of - representatxon dated 24.11.1997 s not
available. :nth the Yespondent No.2. He ZIurther Submitted
that copy of representatlon dated 27.8.2003 is available
With the D R E . H 78 RazIway

dated 27.8 2003 to thexGeneral Manager within a period of

- dated 24;11,‘_.‘__.;,99? ,"'&ddrefs's’qd' to Railway Minister and copy.

" 1ndorsed to'ih, RH is available, the D.R.M. may alse be
forwarded the sa,me alonguth the iepresentation dated
27.8.2003. Y

5.+  The General Hanager, K.Cc. Railway is directed to
dispose of the represen’catzon ¢f the applicant by a

Bl Member-a




